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qEF TREgH i ST A
Ql

T feeett, 5 TadY, 2026

FT.3M. 66(37).— FraiT TCHT, TP TSTHE AT, 1956(1956 FT 48) F  &=T 3 F T (F)
FITSET AT T TART F2d g0 AR T3 HS9 T dge ¥ TSTHE HATAT hi ST §&dT -3, 3.
762 (3), fadT 17 &<y, 2022 T9T -FT. 3. 198(3) fadis 17 S=a<y, 2024 ST A o TSI, JHTLTI,
ART-II, @e-3, ITEE (ji) & SHIAT o 7= o, § Tagr Aeferiad serred Fdt §—

LT HEAT ..

762(3) TAT AL198(Z) F ATLAT & Ta¥A 2. FHIH (1) U Ifoarad AT o a9 TaTrersmmr
(ET.UAT), THATET,  F ST T=1=a 7 ATTFRET (ST, STTHATST &1 7 oei & fory Jere
TTTEaRTT % &7 §

gfaeerTog T STar 81

T feoquft:- G ATEEE=AT AT % TSI, ST, A1, g2 3, e (i) ® F1. . 762(3) oA+
17 ®Za<T, 2022 TATHI. 1. 198(2) et 17 ST=a<T, 2024 F Siavia Tehtiord =t s 2

[FT. . RW/Ranchi/LA/km.8.56tokm.30.930/NH-419/JHR/2021 -22]
g efiET, Agerw

70 GI/2026 (1)
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th January, 2026
S.0. 66(E).— In exercise of the powers conferred by Clause(a) of Section 3 of the National Highways Act,1956
(48 of 1956), the Central Government, Upon request of State Government, hereby makes the following amendments in
the notification of the Government of India in the Ministry of Road Transport and Highways, S.0.762(E) dated the

17"Febuary, 2022 & S.0.198(E) dated the 17"January, 2024 published in the Gazette of India, Extraordinary, Part-1II,
section-3, sub-section (ii):

In the Schedule of the notification number S.0.762 (E) & S.0.198 (E) mentioned under Column-2, Serial No.
(1), District Land Acquisition officer (DLAO), Jamtara nominated vide section is being replaced by
the District Panchayat Raj officer (DPRO), Jamtara, as Competent Authority for Land Acquisition.

Foot Note: The Principal notification was published vide number S.0.762(E) dated the 17"Febuary, 2022 &
S.0.198(E) dated the 17"January, 2024 in the Gazette of India, Extraordinary, Part-II, section-3, sub-section (ii).

[F. No. RW/Ranchi/LA/km.8.56tokm.30.930/NH-419/JHR/2021-22]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. Digtalysignec by GORAKHANATH

GORAKHA NATH YADAVA YADAVA

Date: 2026.01.08 16:05:55 +05'30'



		2026-01-08T16:05:55+0530
	GORAKHA NATH YADAVA




